Teadaa Jad

The Gauhati High Court, At Guwabhati

[ HIGH COURT OF ASSAM: NAGALAND: MIZORAM & ARUNACHAL PRADESH ]

NOTICE

IT IS HEREBY INFORMED TO ALL CONCERNED THAT THE MATTERS
LISTED IN THE ADDITIONAL HEARING CAUSELIST PERTAINING TO THE
HONBLE SPECIAL DIVISION BENCH WILL BE TAKEN UP. LEARNED
ADVOCATES ARE HEREBY REQUESTED TO REMAIN PRESENT WHILE
TAKING SUCH MATTERS OF THE ADDITIONAL HEARING CAUSELISTS FROM

TOMORROW i.e. 15-11-2022.

BY ORDER

Dated, Guwahati, the 14™ Day of November, 2022.
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